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the Rubber Board for a term of
thres years, subject tp the other
provisions of the said Act”

The motion was adopted.
(lii) Campassom Boamp

Shri Shaflt Qureshi: Sir, on behalf of
Shri Dinesh Singh, I beg to move the
following:

“That in pursuance of sub-sec-
tion (3)(c) of Section 4 of the
Cardamom Act, 1965, the members
of Lok SBabha do procesd to elect,
in such manner as the Speaker
may direct, two members from
among themselves to pserve as
membere of the Cardamom Board
for a term of three years, subject
to the other provisions of the said
Act.”

Mr. Deputy-Speaker: The question
im:

““That in pursuance of sub-sec-
tion (3)(c) of Section 4 of the
Cardamom Act, 1965, the members
of Lok Sabha do proceed to elect,
in such manner as the Speaker
may direct, two members from
among themselves to serve as
members of the Cardamom Board
for a term of three years, subject
to the other provisions of the said
Act”

The motion was adopted.

1447 hrs.

RULES COMMITTEE
Szconp Rrromt

The Ministey of Parilameniary
Affatry and Communications (Df. Ram
Subhag Singh): Sir, I beg to move the
following:

“That this House agrees with
the Becond Report of the Rules
Commities lailg on the Table on
the 22ng June, 160"

Semg e, Memban rose—
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Mr, Deputy-Speaker: Motion moved:

““That this House agrees with
the Second Report of the Rules
Committee laid on the Table on
the 22nd June, 1967."
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Mr. Deputy-Speaker: The Rules
Committee has taken all these things
into consideration. If you have any
grievance against it, you can refer the
matter to the Rules Committes for re-
vision. That is the only solutian,
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